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NATIONAL COMPANY LAW TRIBUNAL

MUMBAI BENCH, MUMBAI

c.A No.632/(MAH)/2012

SHRI B.S.V. PRAKASH KUMAR
MEMBER U)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAIIY LAW TRIBUNAL ON 22.04.2O17

NAME OFTHE PARTIES: M/s. Franke Faber (l) Ltd.

SECTION OF THE COMPANIES ACT: 62lA of the Companies Act 19561441
of the Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE
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ORDER
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On the verification of the record, for it is appearing that Report has not

come from ROC, Pune this Bench hereby directs the ROC, pune to file their Report

on or before the next date of hearing.

List this matter on 26.9.2012.
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V. NALLASENAPATHY
Member (Technical)

lsd/-
B.S.v. PRAKASH
Member (Judicial)
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